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(b) if so, the reasons therefor;

(c) the State-wise reports and details of all the communal riots that have happened

during the last five years;

(d) whether Government has published any Inquiry Commission reports on

communal riots that had happened during the last five years; and

(e) the details of Inquiry Commission reports on communal riots that have

happened during the last five years?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI
HANSRAT GANGARAM AHIR): (a) and (b) Four such Commissions of Inquiry were

set up by the Central Government and all the four reports are available.
(c) National Crime Records Bureau does not maintain such data.

(e) Govemment has not published any Inquiry Commission report on communal

riots that had happened during the last five years.
NCRB data
348. KUMARI SELJA: Will the Minister of HOME AFFAIRS be pleased to state:
() whether the Ministry has prepared the NCRB data for 2017-18; and
(b) if so, by when it is releasing the data and if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI
HANSRAT GANGARAM AHIR): (a) No, Sir.

(b) National Crime Records Bureau (NCRB) has not finalized data for 2017-18.
Rising number of crimes against women and children

349. SHRI G. C. CHANDRASHEKHAR: Will the Minister of HOME AFFAIRS be
pleased to state:

(a) whether incidents of crimes against women have risen in the different parts

of the country;

(b) if so, the details thereof along with the total number of such cases reported,
guilty arrested, convicted, cases solved/unsolved, conviction rate achieved during the

last three vears, crime-wise and State/UT-wise;



